
Madras, two app~ications-- from Elec-
tronics Corporation of Tamil Nadu, 
Ltd. Madras, and one application irom 
Tamil Nadu Newsprint and Papers 
Limited, ~8:dras fOr grant of licences 
un(4er the lpdustries (Development 
and Regulation) Act, 19"51, were re-

SI. 
~o. 

Nanl(A of th(' applicant 

ceived during the same period. All 
these applications are for setting up 
of New Undertakings. 

(c) and (d). The dates on which 
different applications were received 
and the dates 'On which licences were 
granted Or app~ications were rejected 
or otherwise disposed of are givten 
below: 

Item of Manu-
fact\,lr(" 

Date of 
recf"ipt 
of appli-
cation 

Dat~ of 
disposaJ 

-----_._------_-._...----.. __ -.-.-.----- ---- - - - - - - - - -,_. .... _.--
I. Tam.ilnadu Industrial Development 

Coporation Limited, ~adras. 
Dissolving Pulp, 
PoJynosic Stal'l~ 
fibre & Sulphuric 
Acid. 

Rejected 01} 

3 1- 8-79 

~. Precision Optical Conlpo- 25-4-79 Letter of 
Intent Issu-
ed on 
13-9-79· 

Jlt'nts (Lenses Pri~mar) 

3· l)~). 2-Ethyl Maxanol etc. 7-11-79 Closed on 
1-4-80. 

4. Tamilnadtt 111du.~trial Dr'vf'iop- Industrial ExplOSIVes (N.C. 13- I 1-79 L("tter of 
Intent 
issued on 
22- 1 2-79. 

Illent Coq'otation Llnlitc-d, Madtas. Type). 

5· Tamilnadu X('''' '>print & Pal)1"r~ 
l.td , l\ladt t\' C ( Conlml\S\O!.(,l" 
& S(·cl.~taq, D(",)tt. of In(lusll v, 
{iovcnulv'nl of T .. tmtlnadu. 

~cwsPrint Pl int1n~ & v\idting 16-2-79 
Papers 

Let trr of 
I l.tent 
i., ue{; on 
3-7-i'1. 

C. T7.milnauu Industrial Dr-vI-1 'p- Pt'ntasythritol & $odiunl 24-5-80 pr'w 109 
ment Uorpot atioll Limited Madras. Fonnate 

7. Electlorucs COl poration of T .. Ullll- r.v. Receivers 1 
nadu Ltd., M:Hir:1S. 

I6-6-Ho 1 ),). 

8 Un. Aluminium fJkctIflIytlC ~)-7-U() no. 
Capacitors 

EleetrOfDics Know-how frollt other 
Countries 

6070 SHRI BRAJIMOHAN MO-
HANTY: Wlll the PRIME MINISTER 
be pleased to atate: 

(a) the areas Of electronics in which 
India is importing or borrowtng 
know-how or technology. from oth~r 
countries; 

(b) the countries which ar~ supp-
lyine techn~logy to India in this fteld; 
and 

Cc) llow long it will ,ake to be 
self-~c~nt in tlPa area1 

THE PRIME MINISTER (SHRI-
MAT! INDIRA GANDHI): (a) to (c). 
We have been purchasing from coun-
tries like USA, UK, Japan. Sweden, 
FRG and France technical know -how 
on a selective basis in various areas 
of electronics viz., computers, com-
munications, de'fence electronic~, elec-
tronic components tete. OUr companies 
ar(, actively engaged in absorbing such 
imported technologies, ty:pically over 
the next five years. Si1l1ultaneously, 
several R&D progr~mmes are being 
undertak'en. both witliin oUr compa-
nies and jn iovernmept laboratories, 



Written Amwer, 

IITs etc. so as to develop new pro-
ducts/technologies not covered by 
such foreign know -how purchases. A 
significant proporti'On of this domes-
tic technology development effort, is 
planned, promoted and 1inanced by 
the Department of Electronics, either 
directly Or indirectly. The objec-
tive of all such efforts is technological 
self reliance in strategic and key sec-
tOrs and ensuring that the country 
keeps pace with technological deve-
lopments abroad in those other areas 
of electronics which are relevant to 
our needs. 

Permisllon to H.M.T. for setting up • 
Dairy Equipment Manufacturing Units 

bl Tirachirap&IU 

6071. SHRI S. ..0\. DORA! SEBAS-
TIAN: Will the Minister 'Of INDUS-
TRY be pleased to state: 

( a) whether Government of India 
are permitting Hindustan Machine 
Tools Ltd. to set up a Dairy Equip-
ment Manufacturin~ Units at TL-u-
chirapalli; 

(b) whether Governtm:!nt are aware 
that the BREI... small scale units num-
bering 120 with 6000 workers are 
utilising only 40 per cent of their ca-
pacity owing to negligible supply &'1 
raw materials to these units by 
BHEL; and 

(c) if so, whether any prOlJOsal i~ 

under consideration of Government 
to permit the 120 BHEL small scale 
unit<:; to form themselves as Industrial 
Production Cooperative Society to 
manufacture Dairy Equipment::; as 
per their request? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) Government have approved 
HMT's project for the manufacture of 
dairy machinery at Aurangabad (Ma-
harashtra) . 

(b) Yes Sir. BHEL have, however, 
reported that the temporary set back 
in capacity utilisation Of these units 
due to inadequate availability of steel 
is hein, set rilht by imPort af steel 

materials through SAIL 'Uld directly 
by BHEL. 

(c) HMT's project involves manu-
facture of speCialised machmery re-
q uiring sophisticated technology and 
excludes items reserved for small 
scale sector. The project would actu-
ally encourage development 10'1. aRcil-
laries. BHEL small scale units have 
not been precluded from -executing 
non-BHEL work and are free to di-
versify including in the field()f dairy 
equipment, if they sO desire. 

Settin~ up of Atomic Power Put Ia 
Tamil Nadu 

6072. SHRI S. SINGARV ADIV AL: 
Will the PRIME MINISTER be pleas-
ed to stare: 

(a) whether Government propose 
to set UP one more Atomic Energy 
Plant in Tamil Nadu considerin~ the 
power shortage and the difficulties ex-
perienced in the Hydro and Thermal 
Power Plants in Tamil Nadu; and 

(b) if SO, whether it will be done 
shortly? 

TI-fE PRIME MINISTER 
MATI INDIRA GANDHI): 
Sir. 

(b) Does not arise. 

(SHRI-
(a) No, 

Settinl' up Of Atomic power statio •• 
6073. SI-IRI PIUS TIRKEY: Will 

the PRIME 1\lINISTER lJe pleased to 
state: 

Ca) \vhether there is any proposal 
to set up two more atomic power ~ta­
tions in the country; and 

(b) if so, the places where these 
will be set up and details of the ex-
penditure thereof? 

THE PRIME MINISTER (SHRI-
MAT! INDIRA GANDHI): (8) and 
(b). Government is consiaering a 
programme to set up some mQre ato-
mic power plants during the F1Ye 
Year Plan I1M10--85. Details Of the 
programme are t-emg workJ'Ow.t. 




